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Situation arising out of continuous rains in the State of Kerala

SHRIELAMARAM KAREEM (Kerala): Sir, I want to raise a very serious situation
regarding Kerala. Kerala is experiencing heavy rains during the South-West Monsoon,

leading to catastrophic loss of life and property in 965 villages.

MR. CHAIRMAN: You have to be brief because Shri Binoy Viswam also has given

his name to speak on this.

SHRI ELAMARAM KAREEM: People have been relocated in relief camps all
over the State. Heavy coastal sea erosion has left hundreds homeless. As per the reports
received from District Collectors, during this monsoon season, 90 lives have been lost;
of which 35 deaths were reported in the last two weeks. These are reports of damage
to standing crops in 10,000 hectares; 350 houses have been fully damaged and over
9,000 houses are partially damaged. The National Disaster Response Force is currently

deployed in the districts.
MR. CHAIRMAN: What is the demand and what is the suggestion?

SHRI ELAMARAM KAREEM: Sir, the Union Ministers, Shri Kiren Rijiju and

Shri Alphons, visited the area and they have realised the severe situation there. A meagre
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amount has been allotted so far. A substantial financial help is requested for. An all-party
delegation met the Prime Minister and put forth their request to him. So, I request the
hon. Chairman to advise the Government to properly finance the State in this situation.

Thank you, Sir.
MR. CHAIRMAN: Is Shri Binoy Viswam here? Not present.

SHRI K. SOMAPRASAD (Kerala): Sir, I associate myself with the matter raised

by Shri Elamaram Kareem.
Problems being faced by Indian fishermen lodged in Pakistani jails

SHRI CHUNIBHAI KANJIBHAI GOHEL (Gujarat): Sir, I want to speak in

Gujarati.
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